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T, 2284(H).— FET TLHIT, ATA 3T FAT AF (Taver e fafqzwe) Faw 1988 F Faw 35
AT 95T T T FHE A7 (TTaue &7 f@Afazwe) stferfaae, 1986 T 9y 5 T W& aftndl &7 TIRT
FIA GO U AATZHIT TTHIT T ST HLAT & TSI Gahediehl TATgante AT Fwgl st e ot
qaET g, TATC-

1. AEIHF, FILET GATg HaT U =7 T AN, §a5 -
2. ARTIHRET, G AT AT, eaaTs -HaET;
3. ST, TATEST FAT HRTHSATAT, AT HLhTE, T35 faodit ST,
4, AETAGAF, AT AT SAqHeTT Tug, 7% Fea -HaET;
5. 9&T [aehied Fa=, TR SSESDF
6. fAers, TS SATIATAF TATEST G, TEHETET, -,
7. e, a1 ST SRR SEeT Tug -

AT FATEET JEg™ e, Ta@as, -,
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8. farsTIITeTer, ST Ua FHIT FAIT=TehedT,
LT WA T U qT A= S8, s e,
[T, &. T-42011/2/2016-H et wree]
T F=ae, G qr=a

MINISTRY OF LABOUR AND EMPLOYMENT
NOTIFICATION
New Delhi, the 6th May, 2026

S.0. 2284(E) — In exercise of the powers conferred by section 5 of the Child and Adolescent Labour
(Prohibition and Regulation) Act, 1986 (61 of 1986) read with rule 3 of the Child and Adolescent Labour (Prohibition
and Regulation) Rules 1988, the Central Government hereby constitutes an advisory committee to be called the
Technical Advisory Committee consisting of the following members, namely:-

1. Director General, Directorate General Factory Advice Service

and Labour Institutes, Mumbai -Chairperson;
2. Director General , Directorate General of Mines Safety, Dhanbad -Member;
3. Director General, Directorate General of Health Services,
Government of India, New Delhi -Member;
4. Director General, Indian Council of Medical Research, New Delhi -Member;
5. Chief Controller of Explosives, Nagpur -Member;
6. Director, National Institute of Occupational Health, Ahmedabad -Member;
7. Director, Council of Scientific and Industrial Research-

Indian Institute of Toxicology Research, Lucknow -Member;
8. Head, Department of Child and Adolescent Psychiatry,National
Institute of Mental Health and Neurosciences (NIMHANS), Bengaluru -Member.
[F. No. A-42011/2/2016-CLeFile]
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